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OFFICE ORDER

On the recommendation of the Departmental Promotion Committee, following Lower
Division Cletk (Pay Level — 2 in the pay matrix Rs. 19900-63200) is hereby promoted to Upper
Division Cletk (Pay Level-4 in the Pay Matrix: Rs. 25,500-81,100) on a regular basis, with effect
frora the date he assume chatge of the promoted post.

2. Consequent upon the promotion and in view of administrative exigencies as well as the
functional requirement of official at the respective location, the promoted officials is hereby posted
as below:

SL No | Name of official Place of Posting
1 Shri Bikram Prasad Kolkata

3. The official can opt for pay fixation in terms of FR-22(1)(a)(i) pay fixation rule.

4. This issues with the approval of Controller General of Patents, Designs and Trade Marks.

ickey Kumar)
Director (Admin & Estt.)
O/o CGPDTM

To:
1. Shri Bikram Prasad, LDC, Patent Office, Kolkata

Copy to:

1. Head of Office, Patent Office, Kolkata/ Chennai/New Delhi/Mumbai

2. The Accounts Officer, Pay & Accounts Office, Patents, Design & Trade Marks, Mumbai-400037
3. IT Office, O/o CGPDTM, Delhi.

4. Office Order Copy

5. Guard File



